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R.ITASTHAN HIGH COURT. JODHPUR'

No.Estt.b2(v)1/W Al 2O2O I 4455 Date r 20.11.2020

copy forward€d to the followtng for rnformaton and necessary actio' -
r.rni hes strar'Cu.'Pnncipal Searetary to tlon ble the chlef lustice, RHC,lodhpur/Bench, JarPUr'

2.The SecreLarY to the Law l4rnrster, Government of Ralasthan,laipur'
3.P.5. to All Hon'ble ludges aL Jodhp!r.
4.The Pr ncipal Secretat to lhe Government, Law O€oanment_Cum Lega Remembrancer, Rajastnan, larpur'

5.The Secreitary to rhe Governmen! ol Ral , L,ep6.tment or General AdminEtration (Gr'2), larplr
6.The Sec.etary, Lokayukta, SachNalaya, larpur.
7.The Ac.ountant General, Rajasthan, lalpur-
e.rhe reg'strar cenerat /neqistrar(v'9 l/(admn.)/(Rules)/(class )/(Etam )/osD(F&I)/(ludrcial) Ralasthan H'9h

Coun,lodhpu. and Reqrstrar hq. Ar Delhr.
g.ii" il"+it[ifnn1r.l,"Ra]asthan Hish coun B€nch, laipur wrth the requesr to dist'rbute the copres of this_ 

".0". 
i6 

"tt 
tire noni'Ote luOges srtnng at la pur through P S , Member Secretary, Ralasthan Stat€ Legal

se.vrces Autho.ltv and dil theludroa Oftice6 postd n lhe Registry at larpur 8€nch,laipur'
1o Alllr. Reoistrai/ Oeo-tv Reqistra-(, Ra,astl'an Fi'lh Codrt, lo.i'Dirl Eench, laiDUr'

r r.Distict Csessrons .ludq;c, Gd I 9d nngar/ Concer nel Postln rersurv Offlcer' Ganqdndsar '
12.shri Raj Kumar Shsrma, iudge. l'a-r v courl, c r'9dr'ag
tJ. tne o rector, nalast_on State.ludi.al Acddemv, Jodhpu' '
14.A.O.1., Classrfrcatron section (websrt€) Rajasthan H qh court, lodhpur/gench, jdipur

Conf ./Accounls/General/Sub-CouruSla!stlcs/
Computer C€11/FJS teave/lr.Actt /Burldrnq Cell (ADMN.)


